Annexure — 8
Name of the corporate debtor: GIT TEXTILES MANUFACTURING LIMITED. Date of commencement of CIRP: 22-06-2022; List of creditors as on: 28-03-2023

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in%)
Details of claim Details of claim admitted Amount
of any
0,
. Date . Amount Amount | Whether % gf Amo_unt of | mutual Am_ount of . P Remarks, if
Sl. No. Name of creditor Amount Amount of claim . covered by voting contingent | dues, claim not Amount of claim under verification
of R R Nature of claim - covered by | related . ] . any
receint claimed admitted security Larantee arty? share in claim that may| admitted
P interest g Pary? | coc be set-
off
The Claimant has not
provided the requisite
documents to
- substantiate the claim
1 |H S Mercantile Ltd 21112022 | 7,17,25,816 0 Unsecured No - Yes - - - 7,17,25,816.00 0.00] % 4 the claimant has
filed SA at DRT1,
Ahmedabad Bench and
matter is sub judice
Total 7,17,25,816 0 -




